ITEM NO.61 COURT NO.6 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 37-38/2024

ARJUN Appellant(s)
VERSUS

STATE OF U.P. Respondent(s)

IA No. 115266/2025 - EARLY HEARING APPLICATION

Date : 06-10-2025 This matter was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE M.M. SUNDRESH
HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA

For Appellant(s) Mr. Sulaiman Mohd. Khan, Adv.
Mrs. Taiba Khan, Adv.
Mr. Bhanu Malhotra, Adv.
Mr. Gopeshwar Singh Chandel, Adv.
Mr. Abdul Bari Khan, Adv.
Mr. Rohit Amit Sthalekar, AOR

For Respondent(s) Mr. Abhishek Saket, Adv.
Mr. Sudeep Kumar, AOR
Ms. Manisha, Adv.
Ms. Rupali, Adv.
Ms. Nidhi Singh, Adv.
Mr. Aviral Saksena, Adv.

UPON hearing the counsel the Court made the following
ORDER

IA No. 115266/2025:

The application for early hearing is allowed.
List the appeal for hearing in the month of March, 2026.
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